
IN THE C NTRAL ADMINISTRATIVE TRIBUNAL, JAIPUR BENCH, 

JAIPUR 

Date of order:l2.8.2002 

CP No.31/2002 (OA No.576/2000) 

N.L.Moriya s/o Dayalji Moriya r/o 2/242,, Ganj, Karrla 

Bari, Ajmelf", presently working as Reto. SA, O/o the HRO 

Railway Mail Service, Ajmer. 

l. 

2. 

•• Applicant 

Versus 

lshri H.K.Sharma, Postmaster General, Southern 
I 

[Region, Ajmer. 
i 

B.L.Mehra, Superintenoent, 

Service, Ajmer. 

Fa ilway 

Responoents 

Mr. P.N.Jati - counsel for the applicant 
I 

Mr. N.C.Goyal - counsel for responoents 
I 

CORAM: 

I HON'BLE MR. H.O.GUPTA, MEMBER (ADMINISTRATIVE) 

! HON'BLE MR. M.L.CaAUHAN, MEMBER (JUDICIAL) 

0 R D E R (ORAL) 

Thie Contempt Petition hae been filed for the 

alleged disobeoience of the oroer of this Tribunal passeo 
I 
I 

in OA No.5!76/2000 on 23.3.2001. 

2. The learneo counsel for the respondents eubwits 

I 

that the 0rder of the Tribunal has been complied with as 

I 
way be s~en from the reply of the responoent-contemner 

No.2. The learneo counsel for the applicant confirms this 

averment.}n view of above subwissions, this CP is now not 

waintenab le ano, therefore oismisseo. Noticees are 

dischargeq. No order as to costs. 
I 
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(H.O.GUPTA) 

Mewber (Administrative) 

-------',­~ ~ ·- - - - ~ I 


